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BEFORE THE REG STRAR M K. HANJURA
Petition(s) for Special Leave to Appeal (Civil) No(s).1084/2011
M S. SAYA TRADERS Petitioner(s)
VERSUS

STATE OF U.P. & ORS. Respondent ( s)
(Wth prayer for interimrelief and office report)

Date: 02/05/2011 This Petition was called on for hearing today.
For Petitioner(s)

M. CGaurav Aggarwal, Adv.
M. Jatin Zaveri, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Learned counsel for the petitioner is present. He
is directed to take fresh steps for confirm ng service of all
t he respondents through registered post within a week’s tine.

Li st again on 14.7.2011.

(M K. HANJURA)
REG STRAR

rd



